Sl Case Filing

Petetioner

Calcutta High Court
In The Circuit Bench at Jalpaiguri (Appellate Side)

Scrutiny List From 11-08-2021 To 11-08-2021

Advocate

Compliance By

Reason For Compliance

No. Type No.
1 CRM 845/2021

2 CRM 850/2021

3 CRM 852/2021

Printed On 11-08-2021

SADEK ALI MIAH @
CHHADEK ALI MIAH AND
ORS

RAJU SARKAR AND ANR

PABAN BHOWMICK

SUDIP GUHA

AMRAPALI
CHAKI

HILLOL SAHA
PODDER

Date
01-09-2021

01-09-2021

01-09-2021

THE NAME OF PETITIONER NO. 1 IN CAUSE TITLE DOES NOT MATCH
WITH HIS NAME IN VAKALATNAMA AND PRESENTATION FORM.

1. STAMP IN THE VAKALATNAMA IS NOT PUNCHED.
2. UNDERTAKING IN VAKALATNAMA IS MISSING.
3.BACK SHEET IS MISSING.

THE NAME OF PETITIONER IN CAUSE TITLE AND AFFIDAVIT DOES NOT
MATCH HIS SIGNATURE IN VAKALTNAMA AND AFFIDAVIT.



